CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.
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CANCELLATION PROCEEDINGS
under Section 19 of the Designs Act, 2000 &
Designs (Amendment) Rules, 2008

(1)
AThe Dy. Cont r oDesigny by his orderadatednl1B/@7/2088 in respect of petition for cancellation (Petition No.
Can/031/2016) filed byPramit Sanghavi and Dewang Sanghavi trading as V2 Corphaving office WZ8/1, Industrial Area, Kirti
Nagar, New Delhi 110015 on 01/04/21B, cancelled the registration of registered Design M@&048dated 18 February 2012
underClass09 3 titl ed as APrefor m F bagpeBRolynets ®.94td,&f 48, &.N.sSRoy Road, Kolkata n a

700 038, India, an I ndian company. o
(2)
AThe Dy. Controller of Patents & Designs by his order d e

Can/084/2016) filed bivagpet Polymers Pvt. Limited, an Indian company of 48, S.N.R&pad, Kolkata 700 038, West Bengal,
India on 31/10/2016, cancelled the registration of registered Desigr2267.04 dated 06/01/2010 under Class-0D titled as
APrefor mo Manjushiee=Teahr@opaek Limited, having its registered office at &&F, Bommasandra Industrial Area,
Hosur Road, Bengaluiiu560 099 (Formerly in name of Pramit Sanghavi and Dewang Sanghavi, trading as \jaCorp.

®3)

ifThe Dy. Controller of Patents & Designs b y celation (Petitiod &la. d ¢
Can/085/2016) filed bivlagpet Polymers Pvt. Limited, an Indian company of 48, S.N.Roy Road, Kolkaféd0 038, West Bengal,

India on 31/10/2016, cancelled the registration of registered Desigd29655dated 28/05/2010 underClag8-0 7 t i t | ed a's
Bottl eo iManjushtee Techaopeek Lonfted having its registered office at 60 E&F, Bommasandra Industrial Area,
Hosur Road, Bengaluiiu560 099 (Formerly in name of Pramit Sanghavi and Dewang Sanghavi, tradingCaspj

4

fiRanir, LLC, a company incorporated in the United States of America under the laws of the United States of America and havil
principal place of business at 4701, East Paris Avenue SE, Grand Rapids, Michigan 49512, United States dfilédnenxsition
(Petition No. Can/027/2018pn 28/03/2018 for cancellation of registration of registered Desigr28@&b612dated & August 2017
underClass00 2 titl ed as ATo o HSBIBvendgadanl Labanatotied lamitedaohBel/ER3f Mohan Cooperative
Industrial Area, Mathura Road, New DelhL 1 0 0 4 4 I ndi a, an I ndian company. o0
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry Eflege of Registration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

292906

CLASS

12-11

PIAGGIO & C. S.P.A., VIALE RINALDO PIAGGIO, 25 -56025 PONTEDERA (PISA

ITALY).

DATE OF REGISTRATION

17/04/2017

TITLE

FRONT COVER FOR SCOOTER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
003447952 04/11/2016 EUIPO
DESIGN NUMBER 300741

CLASS 1303

SHIVA SHARMA, J -5/13, DLFII, GURGAON, HARYANA, INDIA.
DATE OF REGISTRATION 27/12/2017

TITLE SWITCHBOARD
PRIORITY NA

DESIGN NUMBER 274270
CLASS 06-13

WELSPUN INDIAN LIMITED, WELSPUN CITY, VILLAGE VERSAMDI, TALUKA

, GUJARAT 370110 AND HAVING ITS CORPORATE
OFFICE AT 6TH FLOOR, WELSPUN HOUSE, KAMLA CITY, SENAPATI BAPAT
MARG, LOWER PAREL (WEST), MUMBAI 400013.

ANJAR, DISTRICT KUTCH

DATE OF REGISTRATION

07/08/2015

TITLE

MATTRESS PROTECTOR BED COVER

PRIORITY NA

The Patent Office Jonal No. 29/2018 Dated ZW7/2018

28148



DESIGN NUMBER 286292

CLASS 12-08

MAN TRUCK & BUS AG, DACHAUER STR. 667,
80995 MUNCHEN, GERMANY

DATE OF

REGISTRATION 23/08/2016

TITLE CONSOLE FOR COCKPIT
PRIORITY

PRIORITY NUMBER
40 2016 100 222

DATE COUNTRY
25/02/2016 |GERMANY

DESIGN NUMBER 301267

CLASS 09-05

M/'s. A TOSH & SONS
HOUSEAUE, P 32
KOLKATA - 700001, INDIA

(1 NDI A)
& 33, | NDIA

DATE OF

REGISTRATION 12/01/2018

TITLE PACKAGING FOR TEA BAGS

PRIORITY NA

DESIGN

NUMBER 301868

CLASS 19-06

FLAIR WRITING INDUSTRIES PRIVATE
LIMITED, 63 B/C KANDIVALI CO-OP
INDUSTRIAL ESTATE LTD., CHARKOP,
KANDIVALI (W) MUMBAI 400067, STATE OF
MAHARASHTRA, INDIA.

DATE OF

REGISTRATION 31/01/2018
TITLE PENCIL
PRIORITY NA

=

A .. 4 -
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DESIGN NUMBER

225535

CLASS

19-02

SUN SAME ENTERPRISES CO., LTD., 31, LANE 349,
CHUNG CHENG S.ROAD YUAN KANG CITY, TAIWAN

HSIEN, TAIWAN , R.O.C.

DATE OF
REGISTRATION 28/10/2009
TITLE CIRCULAR SHELL FOR A STAMP
PRIORITY NA
DESIGN NUMBER 293126
07-03

CLASS N
VIEVEK JAIN, G -18, SOUTH CITY-1, A
GURUGRAM -122001. SO

N \Q‘
DATE OF SR
REGISTRATION 26/04/2017 o
TITLE FORK
PRIORITY NA
DESIGN NUMBER 300979

CLASS

06-01

THE SUPREME INDUSTRIES LTD., 601, CENTRAL PLAZA, 2/6, SARAT
BOSE ROAD, KOLKATA - 700020, WEST BENGAL, INDIA.

DATE OF REGISTRATION

03/01/2018

TITLE

CHAIR

PRIORITY NA
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DESIGN NUMBER 300995

CLASS 12-16

HONDA MOTOR CO. LTD., 1-1, MINAMI - AOYAMA 2 - CHOME, MINATO - KU,
TOKYO 107- 8556 JAPAN.

DATE OF REGISTRATION 04/01/2018

TITLE FRONT SIDE COWL FOR MOTORCYCLE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2017015631 20/07/2017 JAPAN

DESIGN NUMBER 279477

CLASS 24-02

PHYSCIENT, INC., 112 S. DUKE STREET, DURHAM,
NC 27701

DATE OF

REGISTRATION 15/01/2016

TITLE SURGICAL INSTRUMENT

HANDLE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/533,500 17/07/2015 |U.S.A.
DESIGN NUMBER 279542
CLASS 26-06

AUTOLITE (INDIA) LIMITED, D -469, ROAD NO 9A, VISHWAKARMA
INDUSTRIAL AREA, JAIPUR 302013 (RAJASTHAN)

DATE OF REGISTRATION 18/01/2016
TITLE FOG LAMP FORAUTOMOBILES
PRIORITY NA
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DESIGN NUMBER 302649

CLASS 09-01

M/S. HARSH IMPEX, CENTRE POINT BUILDING, 21, HEMANTA BASU SARANI,
3RD FLOOR, SUITE NO.321, KOLKATA - 700001, INDIA, PROPRIETOR ARE MR.
AJAY KUMAR PODDER, MRS. VINITA PODDER AND MRS NIRMALA DEVI
PODDAR.

DATE OF REGISTRATION 19/02/2018
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 279054
CLASS 16-06

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO-GU,
SEOUL, 07336, REPUBLIC OF KOREA.

DATE OF REGISTRATION 05/01/2016

TITLE ARMS OF SPECTACLE FRAMES
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20150034035 06/07/2015 |REPUBLIC OF KOREA
DESIGN NUMBER 303291

CLASS 02-04

ARV FOOTWEAR PVT. LTD., A -134, |1272425-26,
DSIDC INDL. PARK, NARELA, DELHI -110040,
INDIA

DATE OF

REGISTRATION 07/03/2018
TITLE FOOTWEAR
PRIORITY NA
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400061, MAHARASHTRA, INDIA

KAUSTUBH TAPKE, GOURINANDAN SADAN, VENELA TANK
ROAD, MADH JETTY, VIA VERSOWA, ANDHERI (W), MUMBAI -

DATE OF REGISTRATION

14/09/2016

DESIGN NUMBER 276164
CLASS 0206 ),
KIDA, MASAKAZU, 16 -6 YAMAHI, NANTO -SHI, TOYAMA 932-0212, JAPAN é% = %
DATE OF REGISTRATION 30/09/2015 RN=NI=NE
sl NN
TITLE GLOVES ADNN S
SI=N=NIESD
N =DNES
N
NN
D2 —Q
NSNS
o ——n
NN
PRIORITY NA o
el
(e N ISy
e
S e S
DESIGN NUMBER 286809
CLASS 2304

———

TITLE

CONE OF A CEILING FAN

PRIORITY NA

DESIGN NUMBER

302475

CLASS

09-01

MR. PRAKASH AMBALAL KOTHARI, 215/02,
NILAN SAGAR, JAWAHAR NAGAR, GOREGAON
(WEST), MUMBAI 400062, MAHARASHTRA, INDIA.

DATE OF
REGISTRATION 12/02/2018
TITLE BOTTLE

PRIORITY NA
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DESIGN NUMBER 302494

CLASS 06-11

DEEP CHAND BARANWAL, LAXMANPATTI,
DEONATHPUR, GYANPUR, BHADOHI -221304, U.P.,
INDIA

DATE OF

REGISTRATION 13/02/2018
TITLE HAND MADE CARPET
PRIORITY NA

)
!

Hinl
it

1

DESIGN NUMBER

302529

CLASS

0901

MOHAMMED AYOOB KHAN, D.NO.8 -1-329/A/1/3/3, KOHESAR COLONY,

SHAIKPET, HYDERABAD (T.S), INDIA.

DATE OF REGISTRATION 14/02/2018
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 302974

CLASS 30-03

ANKUR EXPORTS, 496-497, H.S.I1.1.D.C, PHASELIV,
KUNDLI, SONIPAT, HARYANA, PINCODE - 131001,
PARTNERS ARE PRAVEEN KUMAR JAIN,
PARVEEN JAIN, ASHISH JAIN AND SACHIN JAIN

DATE OF

REGISTRATION 26/02/2018
TITLE PET BOWL
PRIORITY NA
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DESIGN NUMBER 303066
CLASS 09-01

PEARL POLYMERS LIMITED, A -97/2, OKHLA INDUSTRIAL AREA, PHASE 2,
NEW DELHI - 110020, INDIA.

DATE OF REGISTRATION 28/02/2018

TITLE BOTTLE

PRIORITY NA

DESIGN NUMBER 303068

CLASS 1215 5

CONTINENTAL REIFEN DEUTSCHLAND GMBH, VAHRENWALDER STR. 9, z

30165 HANNOVER, GERMANY &

DATE OF REGISTRATION 28/02/2018 ;

TITLE TYRE 1

PRIORITY _ %g |

PRIORITY NUMBER DATE COUNTRY ‘éa

0045135080001 20/11/2017 EUIPO B ‘é&
AT X

DESIGN NUMBER 267354

CLASS 1303

HAVELLS INDIA LIMITED, 1, RAJ NARAIN MARG, CIVIL LINES,
DELHI 110054.

DATE OF REGISTRATION 13/11/2014
TITLE ELECTRICAL CONTACTOR
PRIORITY NA
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DESIGN NUMBER

288391

CLASS

2304

LAMBODAR MOULDERS PRIVATE LIMITED, PLOT NO. 30, UDYOG MITRA
CO-OP. INDUSTRIAL ESTATE, AT POST CHITEGAON, TQ.PAITHAN, DIST.

AURANGABAD - 431105, MAHARASHTRA, INDIA.

DATE OF REGISTRATION 08/11/2016
TITLE AIR COOLER
PRIORITY NA

DESIGN NUMBER 288400
CLASS 03-01

ONEPLUS TECHNOLOGY (SHENZHEN) CO., LTD., ROOM 201, BUILDING A,
NO. 1 QIANWAN ROAD 1, QIANHAI SHENZHEN - HONG KONG
COOPERATION ZONE, SHENZHEN, CHINA

DATE OF REGISTRATION 08/11/2016

TITLE BAG
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201630169540.2 09/05/2016 CHINA
DESIGN NUMBER 303402
CLASS 26-02

LALIT JAIN, T -123A, BALJEET NAGAR, NEW DELHI -110008, INDIA.
DATE OF REGISTRATION 09/03/2018
TITLE LANTERN

PRIORITY NA
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DESIGN NUMBER

303486

CLASS

13-03

SIDDHARTH GUJRAL, B -8, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD,

UTTAR PRADESH-2010083.

DATE OF REGISTRATION

13/03/2018

TITLE

ELECTRICITY POWER DISTRIBUTION &

CONTROLLING EQUIPMENT

PRIORITY NA

DESIGN NUMBER

303487

CLASS

12-11

S.K. BIKES PRIVATE LIMITED, D -233-234-235, PHASEVII,
FOCAL POINT, LUDHIANA -141010, PUNJAB, INDIA, DIRECTOR

IS SH. SACHIN LAKRA

DATE OF
REGISTRATION

13/03/2018

TITLE BICYCLE FRAME

PRIORITY NA

DESIGN NUMBER

303519

CLASS

12-15

APOLLO TYRES LIMITED, 7 INSTITUTIONAL AREA, SECTOR 32, GURGAON
122001, HARYANA, INDIA AND REGISTERED OFFICE 3RD FLOOR, AREEKAL
- 682036, KERALA, INDIA.

MANSION, PANAMPILLY NAGAR, KOCHI

DATE OF REGISTRATION 14/03/2018
TITLE TYRE
PRIORITY NA
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DESIGN NUMBER

303524

CLASS

13-03

LIVEGUARD BATTERIES PVT. LTD., WZ -106/101, RAJOURI
GARDEN EXTN., NEW DELHI -110027, INDIA

DATE OF
REGISTRATION 14/03/2018
TITLE STABILIZER
PRIORITY NA

DESIGN NUMBER

296606

CLASS

13-03

ELSTEEL (PRIVATE) LIMITED, SPUR ROAD 2, PHASE 1, EPZ, KATUNAYAKE

11420, SRI LANKA.

DATE OF REGISTRATION

10/08/2017

TITLE

BUSBAR HOLDER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
003846005 07/04/2017 EUIPO
DESIGN NUMBER 296682

CLASS

06-09

PEPS INDUSTRIES PVT. LTD., # 7/83, S.F.NO 192
UTHUPALAYAM ROAD, ARASUR POST

COIMBATORE -641 407

DATE OF

REGISTRATION 14/08/2017
TITLE MATTRESS
PRIORITY NA
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DESIGN NUMBER 303579

CLASS 13-02

M/S KARTA PURKH BATTERY INDUSTRIES, 358, FOCAL POINT,
AMRITSAR, PROPRIETOR IS S. GURJEET SINGH.

DATE OF REGISTRATION 15/03/2018

TITLE ACID BATTERY CONTAINER
PRIORITY NA

DESIGN NUMBER 303593
CLASS 2501
KERAMOS TILE AND STONE PVT. LTD., F-580, LADO SARAI, NEW DELHI -
110030

DATE OF REGISTRATION 15/03/2018
TITLE TILE
PRIORITY NA

DESIGN NUMBER 303595
CLASS 2501

KERAMOS TILE AND STONE PVT. LTD., F -580, LADO SARAI, NEW
DELHI -110030

DATE OF REGISTRATION 15/03/2018
TITLE TILE
PRIORITY NA
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DESIGN NUMBER

303600

CLASS 2501

KERAMOS TILE AND STONE PVT. LTD., F -580, LADO SARAI, NEW DELHI -
110030.

DATE OF REGISTRATION 15/03/2018

TITLE TILE

PRIORITY NA

%U% %U%
T

B BnRk
e

DESIGN NUMBER

303630

CLASS

2301

SMC CORPORATION, 14-1, SOTOKANDA 4-CHOME, CHIYODA -

KU, TOKYO, 1010021 JAPAN.

DATE OF

REGISTRATION 16/03/2018
TITLE ELECTROMAGNETIC VALVE
PRIORITY

PRIORITY NUMBER

DATE COUNTRY

201730467762.7

29/09/2017 CHINA

DESIGN NUMBER

303639

CLASS

07-02

DART INDUSTRIES INC., 14901 S. ORANGE BLOSSOM
TRAIL, ORLANDO, FLORIDA 32837, U.S.A.

DATE OF
REGISTRATION

16/03/2018

TITLE

CONTAINER WITH COVER

PRIORITY

PRIORITY NUMBER

DATE

29/621,338

COUNTRY \
06/10/2017 |U.S.A.
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DESIGN NUMBER

303648

CLASS

31-00

NATESAN RANGANATHAN, NO: 138/5, NASIYANUR ROAD,
SEMAMPALAYAM, VILLARASAMPATTY, ERODE -638107,

TAMILNADU, INDIA.

DATE OF REGISTRATION 16/03/2018
TITLE GRINDER
PRIORITY NA

DESIGN NUMBER 279783
CLASS 06-99

JANAK HEALTHCARE PVT LTD., JANAK HOUSE, OPP INDIAN OIL
CORP. DEPOT, SHEIKH MISRY ROAD, WADALA [EAST], MUMBAI
400037, MAHARASHTRA, INDIA.

DATE OF REGISTRATION

22/01/2016

TITLE

LEG SIDE

RAILING FOR HOSPITAL BED

PRIORITY NA

DESIGN NUMBER

289100

CLASS

2301

HANSGROHE SE, AUESTR. 59, D-77761 SCHILTACH, GERMANY

DATE OF REGISTRATION

06/12/2016

TITLE

SANITARY FAUCET

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0031803630005 08/06/2016 OHIM
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DESIGN NUMBER

296372

CLASS

08-08

EBCO PVT. LTD., 402-403 HYDE PARK, SAKI VIHAR ROAD,
ANDHERI -EAST, MUMBAI -400 072, MAHARASHTRA, INDIA.

DATE OF REGISTRATION

03/08/2017

TITLE

FOLDING TABLE MOUNT

PRIORITY NA

DESIGN NUMBER 303895

CLASS 10-02

DEEPAK WADHWA, 136, NEW LAJPAT RAI MARKET, DELHI -
110006, INDIA.

DATE OF REGISTRATION 22/03/2018

TITLE WRIST WATCH
PRIORITY NA

DESIGN NUMBER 303982
CLASS 07-01

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR 80, PHASE Il, NOIDA -

201305,U.P., INDIA.

DATE OF REGISTRATION

26/03/2018

TITLE

BOWL

PRIORITY NA
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DESIGN NUMBER

303984

CLASS

11-02

MA DESIGN INDIA PRIVATE LIMITED, A
201305, U.P., INDIA.

-41, SECTOR 80, PHASE II, NOIDA -

DATE OF REGISTRATION 26/03/2018
TITLE VASE
PRIORITY NA

DESIGN NUMBER 303986
CLASS 07-06

MA DESIGN INDIA PRIVATE LIMITED, A
201305, U.P., INDIA.

-41, SECTOR 80, PHASE I, NOIDA -

DATE OF REGISTRATION 26/03/2018
TITLE CAKE STAND
PRIORITY NA

DESIGN NUMBER 303992
CLASS 06-07

MA DESIGN INDIA PRIVATE LIMITED, A
201305, U.P., INDIA.

-41, SECTOR 80, PHASE I, NOIDA -

DATE OF REGISTRATION

26/03/2018

TITLE

MIRROR FRAME

PRIORITY NA
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DESIGN NUMBER

233817

CLASS

12-15

CONTINENTAL REIFEN DEUTSCHLAND GMBH, VAHRENWALDER STR. 9,

30165 HANNOVER, GERMANY.

DATE OF REGISTRATION 11/01/2011

TITLE TYRE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0017616770001 30/09/2010 OHIM
DESIGN NUMBER 297460

CLASS 26-03

BRIGHT PRODUCTS AS, KARENSLYST ALL E 9A, 0278 OSLO, NORWAY
DATE OF REGISTRATION 11/09/2017

TITLE SOLAR LIGHT
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0037968610001 13/03/2017 EUIPO
DESIGN NUMBER 297478

CLASS 1302

M/S. SMJ VENTURE PRIVATE LIM

ITED, 57, CANAL CIRCULAR ROAD,

KOLKATA - 700054, WEST BENGAL, INDIA.

DATE OF REGISTRATION

12/09/2017

TITLE

BATTERY VENT CAP

PRIORITY NA
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DESIGN NUMBER

297540

CLASS 26-05
FLOS S.P.A., VIA A. FAINI, 2, 1-25073 BOVEZZO, BRESCIA, ITALY.
DATE OF REGISTRATION 14/09/2017

TITLE

SUSPENSION LAMP

PRIORITY
PRIORITY NUMBER DATE COUNTRY
402017000029613 17/03/2017 ITALY

S
DESIGN NUMBER 297628
CLASS 12-15

TVS SRICHAKRA LIMITED, 7B, WEST VELI STREET, MADURAI 625001,

TAMIL NADU, INDIA.

DATE OF REGISTRATION 19/09/2017
TITLE TYRE
PRIORITY NA

DESIGN NUMBER 278785
CLASS 02-02

MANDIRA BEDI INC, ASHREY BUILDING, GROUND FLOOR, CORNER OF 13TH
AND 18TH ROAD, NEAR FAB INDIA, KHAR (WEST), MUMBAI -400052,STATE
OF MAHARASHTRA, INDIA. PROPRIETOR IS MANDIRA BEDI.

DATE OF REGISTRATION

28/12/2015

TITLE

GARMENT SET

PRIORITY NA

The Patent Office Jonal No. 29/2018 Dated ZW7/2018

28165



DESIGN NUMBER

288222

CLASS

07-02

LA TERMOPLASTIC F.B.M. S.R.L., VIA DEL TORNAGO Z. 1. -21010

ARSAGO SEPRIO (VA), ITALY

DATE OF REGISTRATION

01/11/2016

TITLE

HANDLE FOR COOKWARE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
003105485 02/05/2016 OHIM
DESIGN NUMBER 288248

CLASS 09-03

KOYENCO CONSUMER PRODUCTS PVT. LTD., KOYENCO HOUSE,
WEST HILL PO, CALICUT - 673005, KERALA, INDIA.

DATE OF REGISTRATION 02/11/2016
TITLE SOAP BOX
PRIORITY NA

DESIGN NUMBER 288254
CLASS 09-03

KOYENCO CONSUMER PRODUCTS PVT. LTD., KOYENCO HOUSE,
WEST HILL PO, CALICUT - 673005, KERALA, INDIA.

DATE OF REGISTRATION

02/11/2016

TITLE

SOAP BOX

PRIORITY NA
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